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Centrally Sponsored Scheme for 
Welfare of Bhuyian Community 

72 O. SHRJ HARIHAR SOREN: Will 
the Minister of HOME AFFAIRS be plea ed 
to tate: -

(a) whether any centrally sponsored scheme 
has been introduced for the welfare of the 
Bhuyian Community; 

(b) if so, the names of the States where 
welfare schemes have been introduced for the 
Bhuyian Community; 

(c) whether such scheme has been jntro~ 

duced in Orissa; and 

I 

like agriculture, horticulture, animal husbandry 
land reclamation, irrigation, communications 
and education are implemented through these 
proj cts. 

Central A i t DC - fo Welfare S cbem 
for Tr I in Ori 

2711. SHR K. PRADHANI: Wil1 the 
Minister of HOME AFFAIRS be plea ed to 
state :-

(a) wheth r Government have made any 
assessment regarding the progress so far made 
in relation to the various schemes launched for 
the weJfare of tribal ar a in the State of Orissa· 
and ' 

(b) if so, what is the number of institutions 
to whcih Government have given assistance 
during the year 1981 .. 82 under the Modified 
Area Development Approach to tribal sub-plan 
launched recently and the numb r of persons 
who have been benefitted ? 

THE MIN1STER 0 STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
NIHAR RANJAN LASKAR): (a) Yes, Sir. 

(b) 30 pockets of tribal concentration have 
been identified for assistance through 32 
development blocks under the Modified Area 
Development Approach to tribal sub-plan. 
1446 tribal families have directly benefitted 
under the individual benefit scheme under the 
programme in 1981-82. 

Distribution of ne 
Industrial units 

7212. SHRI N.B. HORO : Will the Mini-
ster of INDUSTRY be pleased to state: 

(a the State-wise distribution of new 
industrial units licensed by Government during 
the last two years ; 

(b) the reasons for their concentration in 
(d) if so, since when and what ~re the some parts of the country leading to regional 

weir are 'measures takn so far in Orissa ? imbalance ; and 

THE MINISTER OF STATE IN THE 
MINISTR¥ OF HOME AFFAIRS (SHRI 
NI R RA JAN LASKAR) : (a) No, Sir. 

(b) Does not arise. 

(c) the steps Government propose or have 
taken to stop further aggravation of this 
imbalance ? 

THE MINISTER OF INDUSTRY (SHRI 
(c) and ( For the Welfare of Paudi NARAYAN DATI TIWARI); (a) A state-

ment is enclosed, Bhuyans t 0 MICRO Projects were starte4, 
during 1978·79 in Sundargarh and Dhenkanal (b) and (c) Concentration of industries, in 
Dis triets of Orissa with the help of Special the past, in certain areas has been inter alia 
Central AJsiatanoe. Development Programmes du t~ ready availability of infr~tructural 
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faciliti s like power ,.. water, transport, skilled 
• ~anpower; raw materials etc. In view of the 

Industri 1 Policy Statement of 1980 Govern-
ment has asserted a Iocational policy to 
disperse Indu trie to Backward Areas and 
No-Jndu try Districts. Government is con-
stantly trying to correct any regional imbal-
ance through its licen ing policy and the 
ituation ha improved con id ... rably. 

Statement 

State Number 

J • And h ra Pradesh 24 
2. Andeman & Nicobar 
3. Arunachal Pradesh 
4. Assam 2 
5. Bihar 8 
6. Chandigarh 1 
7. Dadra & Nagar Haveli 
8. Delhi 
9. Goa, Daman & Diu 5 

10. Gujarat 43 
11. Himachal Pradesh 5 
12. Haryana 10 
13. Jammu & Kashmir 3 
14. Karnataka 15 
15. Kerala 7 
16. L.M. & A. Islands 
17. ' Madhya Prade h 10 
18. Maharashtra 32 
19. Manipuf 1 
20. M ghalaya 
21. Miz ram 
22. Nagaland 
23. Orissa 1 0 
24. Pondichcrry 1 
25. Punjab 16 
26. Rajasthan 18 
27. Tamil Nadu 22 
28. Tripura 
29. . Uttar Padesh 18 
30. West Bengal J4 
31. Sikkim 
32. State not indicated/More 

than one State 

TOTAL: 266 
---------:':--1 
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